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IS AL AR : . h , World ank s j cal ear i fr· m 1st July to 30th June.~ 

The Bank i cal ear 1987 is from 1-7 ... 86 to 30-6-87. 

Public uctio of cindi hip of the sale proceed , in re peet of that 
particular ve se 1. 

]261 . AO Will the 
Minist · r b lea d to ta te : 

('a whethe'r i.ndia hip failed to g t 
any biddin at the public auction h td in 
B mh ,y re ently; 

b) if _ the 1', on therefor; 

) the' det i]8 of the: hip offi red f if 

·uetion· 

(d wh t1 r the Shipping Corp rati 1 

ndi which had d.ecid · d to pa.rticipat in 
the' bids wifh .. d aw from the auction; and 

rea on th ref r ? 

E 

1987 
CeRtain 

U n on tb se 
nd ttl indem

a . ainst such 
II aunt 

rre t of cind·a Ves,sel. JaJ.a smUDa ., 

12 -2, 8HRI S.AMBHAJIRAO KA A E ; 
Will the Mini ter of PI AN'CE be pI ased 
to state: 

(a) wheth r Scindia Yes el " 'Jala " 
amuna was ' rrested. at - lushing R, ads 

Netherland by Indian eafarer; 

(b) if s ; the reason , therefor;, 

(c) wh the. a Court of Middelburg, in 
Ne herla'nds ha ordered to ell the, ship by 
public auction 11. 9 e t nlbe , 1987; 

Cd whethe the Ambassad 'r IConsul ' ill 
therland had any 'n ormation about 

thL sale alld sub equently informed" the 
Gov rnOlent of ndi"a; and 

(d) if s , the details thereof? 

THE MINIST. ,0 STAT ~ IN THE 
MI ISTRY· .. O IN NC (k , 
J ARDHANA POO] RY): (a) and ' (d) 
Scindia s vessel 'Ja1a Yamuna . wa got 
art sted "on 25 .. 2-1987 at lusbir~g Road, 
Netherland through th Court at Middle-

urg N, therla ds, by lne cr -di tors of 
Scindia St .anl avigatio C mpany Ltd., 
fa non-paym nt ,of their due in re pect of 

t t s, supplies, at. at r th n ,ernatio
al' de,ration of Tr de Union, repre nt

jng· the ship cr w al 0 g ,t itsel impleaded 
in th ur at ' idd1ebu'rg. 
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(c) to (e) The ndian 'mba y 'in 
etherlands has kept Gov,crnment inform'- d 

regarding d velopment {.bappenings rela~ing 
to the arre ,t and .auction 'f the v, 5s _1. The 
vesse'l in question has since been old by 
pubJic auction on, 9-9-1987. ' 

-......-~~...,_.--

: 2 .. 00 hr . 

[English] 

' S- I BA · UDEB A ARIA (Bankura) : 
Sir. 

@ 

M SP AK R . Have your got any 
Point of Order? 

Sli BASUD B A HARIA : N I 
have written a lett r to you to""day. 

MR. SP AK 
O'W do kn ,~ .... 

: I win] int 11at. 

SHR BASUD . AC A: Allow 
Ine to say. This is a very inlporta'nt matter. 

MR. SPEAK : I 'w:ill re d the letter 
fir, t and then you are welconle t 
discuss it. 

SHRI ASUD 
allow nle ' to ubnft. 

A ARI PJea e 

MR. ,SF AK ' R What is the ruk ? 

SHRI BA UD' B CHARlA: n fect 
the Prime Mini ster r pre _ nt th cO'-!lnt 'y 

, when. he visits a f reign country and not 
the pa ty , to which he belon's. While 
ddr ssing, ... 

.. 
MR. Sp AK R : ~ t a1low d ,. 

SHRI BA U I .B A I Why, 
not' ? Why are you 110 allowing me? 
This is a very imp,ortant In tt . 

, M " SPEAK R 
ing it. 

an) not ' Iltest-

(I.nferrlJpt'ioll )Ife. 

R: ,t all w'_ d. 
testin the criousn 

not know why 

y u falow thi irnple thing 
want to read the Jette . nder 
can allow you now l ' 

(Interruptions)' * 

( Infer f';uptioll.~ )** 

MR. P AR R : d 
have not read anytlliJl _l!. 
repJy' ? 

I have not all w d you. 

I 

I I 

, SHR . BA D . B A I IA . t me 
ubmit. ... 

MR. PAR ot 1 i e tl i . 
here is .o() rule und -r which you can sub

Ini t like thi , 

HRI UO A HA IA~ ' It h 
been cir,culated to u , to all the Metn er . 

MR . $P AK R : I hi l • J n1ethjng 
1 have n t g ne through. irst I wanl 
lime ,to read it . 

1 ASU A AR 
y u bear n1e, hy 110t '] 

. 
M _. SP A wiJ1 n t b au 

there i. n rule under hid ou can ubmit 
like thi. bere i 110 rul " If y. u want t ' 
creat . your I wn rule then it i _ onlethin· 
Iso. 

lilt rraptian 

H A UD B A ARlA 'n 
tJ e Prime M ioist r _ ay .... 

MR. SP ... · ............. R : N thing d 'ing. ,. l1at 
. is n1Y decisi,o'n. 
- et me ' have the thne to r ad 
hav writt n 1 n1, Wh, 
tnet t l tal' through 111Y h 
. t You can come to m. irst no . 

to m . 
h' you 

, tim. . 'jmpl . it i. I w ' ;m tudy 
ha t you h ve w i Ue t m u t kn 

w'ha I am al ing , bout. 




